RAJYA SABHA [22 Novernber,2001]

It is said that there are clear efforts to divide the people on
communal lines and to terrorise the Muslims engaged in tailoring and other
vocations., Anti-Musiim and Anti-Christian sicgans are also plastered across
some walls in the town. Yet the State Government officials plead ignorance
about the goings on in Kotdwar in Uttaranchal. The Uttaranchal Lady
Tailors' Association has met the Police Commissioner to complain about the
harrassment. Sir, | bring these incidents to your notice so that you may
direct the Government to curb such incidents indulged in by the
fundamentalists and not to allow Indian society to be divided on communal
lines. It looks like, some vested interests, for the sake of political gains, are
creating communal tension. This is abschitely against the secular fabric of
the Indian society. It should be curbed at once. Let not men use women
as tools to divide the society and rule. It is indeed shameful and needs to
be condemned so that it doesn't spread its tentacles all over the country.

SHRIMATI JAYAPRADA NAHATA (Andhra Pradeshy: Sir, | associate
myself with this Special Mention.

Need for procurement of Copra by NAFED

SHRI V.V, RAGHAVAN (Kerala): Sir, the Minimum Support Price for
Copra was declared by the Government of India for the year 2001 at
Rs.3,300 and Rs.3,500 per quintal for differant varieties. But the market
price has crashed to Rs.1,800 per quintal, The price crash is basically due
to the import of palmolein at reduced import duty. Despile repeated
promises by the Minister of Agriculture and the Prime Minister, NAFED has
not procired Copra from Kerala till now, Thirty lakh coconut cultivators of
Kerala are driven to mass suicide because of this price crash and debt
burden. Hence, | urge upon the Government to direct NAFED to start
procurement of Copra without further delay.
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SHRI EDUARDQ FALEIRO (GCA) : Sir, | associate myself.
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